File No.8/1/2019-Adm/APTEL/IPR
APPELLATE TRIBUNAL FOR ELECTRICITY

Ministry of Power
Core-4, 7t: Floor, SCOPE Complex, Lodhi Road, New Delhi-110 003

Dated the 10t January, 2022

OFFICE MEMORANDUM

Subject : Immovable Property Return for the year ending 31st
December, 2021 (as on 01.01.2022) - reg.

In- terms of Rule-18 of the CCS(Conduct) Rules, 1964, the Immovable
Property Return (IPR) for the year 2021 (as on 01.01.2022) is required to be
furnished by the officers latest by 31.01.2022.

2. All the Officers are requested to file their Immovable Property Return (IPR)
for the year 2021 (as on 01.01.2022) latest by 31.01.2022. Format of IPR is

enclosed herewith

( Kapil Kr. Sharma )
Admn.-Cum-Accounts Officer
Distribution :-

1 PPS/PS to Hon'’ble Chairperson, Members and Registrar are requested
to obtain the Performa from the respective Hon’ble Chairperson
/Members so that the same could be forwarded to Ministry of Power for
necessary action at their end. :

All Officers/staff of APTEL (as per list enclosed).

Office Assistant/IT(Outsource) for uploading on Website of APTEL
Guard File.
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